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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL ; HYDERABAD BHNCH

AT HYDERAB AD

0.AN0,571/96 . Date of Ordex: 23.7.26
BETWEEN 3

1, V.Venkata Rao * 9, V.Rubin

2., M.5undara Babu ; i0, Y.lakshmaiah

3. J.Polaiah 11, T.Yacob Raju

4, V.Devasahayam 12, Ch,Venkateswarlu

5., KeIrimaiah ‘ 13, V.Peraiah

6. P.Anjaneyulu 14, AJethuraju

7. B.Gnasundara Rao 15, D.,Abraham

8, T.Krupanandam 16, P.Satyanarayana

.+ Acplicant,

AND

1, The Chief Personmel Officer,

5.C.Rly,, Rail Nilayvam ,
Secunderabad,

2, The Divisional Rajlway Manager (P}, .
S.C.Rajlway, Vijayawada,

3. The Gr.,bhivisional Engineer,
Co~Ordination, 5.C.Rly.
Vijayawada, :

4, The Divisional Engineer (1)},
5,C.Rly., Vijayawada,

5, The Asst, Engineer,
S.C.Kkly,, Vijayawada,

6,The Junior Engineer,
Permanent Way Gr,I, S.C,Rly.,

Vij ayawada. .s Responientso
Counsel for the Applicants . «e Mr,.P.Hrishna Reddy
Counsel for the Respondents .. Mr,V.,Hajeswara Rao

HON'BIE ‘SHRI R, ,RANGARAJAN : MEMBER (ADMN,)

JUDGEMENT

[T ]

X Oral order as per Hon'ble Shri R.Rangarajan, Memper (Admn,) X




@

-e 2 L

Heard Smt, Sarada for Mr,P.Krishna Reddy, leayned

counsel for the applicants and Mr,V.Rajeswara Rao for the

respondents.

2e This 0A is filed prayving for setting aside th% rule

of rotation introduced in‘ﬁhé.Breakdown”Unit of Speciial Gangmen
as per the 87th PNM meeting of S.C;Railway employees Sangh
with the 3dministrationra;cVijayawada and the conseguential
order issued No.B/W,315/1/3/PNM/Sangh/Staff, dt. 3/4-4-56

and the order of the Assistant Engineer, Vijayawada[No,AEN/18/
B.D., dated 22.4,96 and for further digection t© continue the

applicants in the breakdown special work,

3. . A reply has been filed,” The above impugned prders. have
been Stayed by R3 by his lette:,Eo.5/%,343yIV/Gl/$taff¢_dated

2.7.96.,  In_view of the above both sides admit thatf this OA

has become infructuous,

4, In view of the above the OA is dismissed as|infructuous,
No costs,
( R RANGARATAL )
_ Member (3dmn,) @
Dated s 23rd July, 1996 Ptz

( pictated in Open Court ) oA ﬂryf}fm (3

sd

et -
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Cepy te:-

1, The Chief rersonnel officer, S.C.Railwaly, Railnilayamm
secunderabad. - S

2. The Divislonal Railway Manager(P), S.C.Railway,
vijayawada.

3.

4.
Se
6.

7.
8.

9.

10, One gpare CODY.

Rsm/=

The sr. Divigional Engineer, Co-ordination, S.C.Rly.

vijayawada,

The Divisional Engineer(1), S.Ce.Rallway, Vvijayawada.

The Asst. Engineer, S.C.Railway, vijayawada.

The Junier Engineer, Permanent Way Gr.[, S«CaRly,

vijayawada. ?

One coepy te sri. P.Krishna Reddy, advecate, CAT, Hyd

One copy te sri, V.Rajeshwar Rae, Addl

One copy to Library, CAT, Hyd.

« CGSC, CAT.,H
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